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O.A. No. 324/06

4.3.2014 |
List is being revised. None appears for the applicant. Sri |
Pankaj Awasthi for Sri Rajendra Singh, counsel for

respondents is present.

Neither there is any request for pass over of the case, nor
there is any request for adjournment of the case. It seems
that the applicant is not interested in prosecuting this case.
Since the matter pertains to the year 2006, the O.A. is
dismissed in default and for non-prosecution. ,
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(Ms. Jayati Chandra) (Navneet Kumar) )
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